
71 Written Answers [RAJYASABHA] to Questions 72 

 UNEMPLOYMENT IN THE COUNTRY 

m   SHRI J. P. YADAV : 
SHRI MAN SINGH \ ARMA : SHRI 
SUNDAR MANI PAT EL : 

Will the Minister of LABOUR AND Rl',11A-
BILfTATION be pleased to state : 

(a) the number of educated and uneducated 
unemployed and under employed persons in each 
State along with the basis on which the figures have 
been complied ; 

(b) the increase in t h e i r  numbers during the 
last thice years, caiegorywise; and 

(c) whether Government propose to provide 
unemployment allowance to these persons ?] 

and taking into account the increase work-load as a 
result of introduction of new paragraphs in the 
Employees' Provident Funds Scheme lor advances ? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R.K. KHADIL-KAR) : 
The Provident Fund authorities have reported as 
under : 

(a) It is not a fact that no-work-norm is being 
followed in the Employees' Provident Fund 
Organisation. 

(b) The work norms already prescribed take into 
account all aspects of the work connected willi 
Employee's Provident Funds Scheme. 

 

 
IP 111 M I N I S  11,R OF LABOUR AND 

REHABILITATION (SHRI R. K. KHADIL-KAR) : 
(a) and (b). Precise estimate of unemployment and 
under employment in the country are not known. The 
available information relaes to the number of' work-
seekers O'.i the live register of employment 
exchanges in the country and is given in the two state 
meats attached. [See Appendix LXXIX, Anncxure 
No. 2.'.) 

(c)    No.] 

WORK NORM FOR EMPLOYEE'S PROVIDENT  FLND 
ORGANISATION 

359. DR. K. MATHLW K.UR1AN : 'Will the 
Minister of LABOUR AND REHABILITATION be 
plca.-ed to s ta te  : 

(a) whether it is a fact that there is no work-form 
followed in the Employees' Provident Fund 
Organisation ; and 

(,!>)   whether there has been any   proposal to   : 
determine the work-norm on a   scientific   basis 

 

 PROVIDENT FUND INSPECTORS 

360.   SHRI RAJNARAIN : 
SHRI SITARAM SINGH : 

Will the Minister of LABOUR AND REHA-
BILITATION be pleased to state : 

(a) whether Government have under con-
sideration a proposal to put the Provident Fund 
Inspectors, Grade II, on par with Grade I Inspectors in 
the scale of pay starling from Rs. 350; and 

(b) if so, hy when it is likely to be implemented 
?] 

 
tl   |  English translation. 
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t[THE MINISTER OF LABOUR AND 

REHABILITATION (SHRI R. K. KHADIL-KAR) : 
(a) There is no proposal for prescribing a uniform 
scale of pay of Rs. 350-800 both for Provident Fund 
Inspectors (Grade 1 & Grade II) in the Employees' 
Provident Fund Organisation. 

(b)   Docs not arise.] 

ALUMINIUM PLANI AT KOREA 

361.   SHRI J. S. TILAK: 
SHRI M.V. BHADRAM : 

Will the Minister of STEEL AND MINES be 
pleased to state : 

(a) whether it is a fact that Government have 
decided to start an aluminium plant at Korba in 
collaboration with the Soviet Union ; 

(b) what will be the anm:a! capacity of this plant 
and when will it be put into commission ; 

fc) have any other aluminium plants in 
collaboration with other countries, been considered 
by Government ; and 

(d) if so, which are these countries, where will 
these plants be located and what will be their 
expected annual capacity ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES (SHRI SHAH 
NAWAZ KHAN) :   (a)   Yes, Sir. 

(b) The annual capacity of the smelter will be 
100,000 tonnes of aluminium metal. The Project is 
expee'ed to be commissioned in phases between 
September, 1974 and March, 1979. 

(c) Yes, Sir. 

(d) An aluminium plant at Ralnagiri 
(Maharashtra) is proposed to be set up in technical 
collaboration with M/s. Ghemo-komplcx of Hungary. 
This plant will have a capacity of 50,000 tonnes of 
aluminium metal per annum. 

]'[ ] English translation. 

CHINA INCITING PAKISTAN 

362. SHRI K. L. N. PRASAD : Will the 
Minister of EXTERNAL AFFAIRS be  pleased 
to state : 

(a) whether it is a fact that China is inciting 
Pakistan against India ; 

(b) whether it is also a fact that on February 3rd, 
1972 the Radio Moscow accused China of stirring up 
Pakistan against I n d i a ;  and 

(c) if the answers to parts (a) and (b) be in the 
affirmative, whether any protest has been lodged to 
China not to incite Pakistan against India ? 

THE DEPUTY MINISTER IN THE MINISTRY 
OF EXTERNAL AFFAIRS (SHRI SURENDRA 
PAL SINGH) : (a) China has given political support 
to Pakistan in the latter's anti-Indian postures and 
supplied weapons to her. 

(b) The Government has noticed that the Soviet 
journal. PARTY LIFE (PARTIINAYA ZHIZN) in its 
No. Ill issue for 1972, as released by the Novosty 
Press Agency on February 15, has stated that China 
"for a long time exploited the internal crisis in 
Pakistan, caused by the reactionary anti-popular 
policy of the military junta, to incite Pakistan to war 
against India'". 

(c) The Government of India is taking all 
necessary measures to defend the national interests of 
India and her territorial integrity and sovereignty. No 
protest has been lodged as this would not serve any 
useful purpose. 

WITHDRAWAL  OF ARMY FROM BANGLA DESH 

363. SHRI K. L. N. PRASAD : Will the 
the Minister or EXTERNAL AFFAIRS be 
pleased to stale : 

(a) whether it is a fact that the Prime Minister of 
India and Bangla Dcsh have reached an agreement 
regarding withdrawal of Indian trops from Bangla 
Desh by the end of March, this year ; and 

(b) if so. whether before this final withdrawal!, 
the Bangla Desh Army would be given necessary 
training ? 

THE DEPUTY MINISTER IN THE MINISTRY 
OF EXTERNAL AFFAIRS (SHRI SURENDRA 
PAL SINGH) :   (a)   The 


